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Names of Multi-national Companies in 
India

5817. SHRI KANWAR LAL GUPTA; 
Will the Minister of PETROLEUM 
AND CHEMICALS AND FERTI
LIZERS be pleased to state:

(a) the names and addresses of 
multi-national companies in India who 
have been manufacturing drugs and 
medicines in India with the amount 
of capital invested in each company;

(b) the details of profit made by 
each company in the last three years;

(c) how much amount has been 
remitted to foreign countries by each 
company in the last three years; and

(d) what steps Government have 
taken to put the ceiling on profit of 
these companies?

THE MINISTER OF PETROLEUM^ 
CHEMICALS AND FERTILIZERS 
(SHRI H. N. BAHUGUNA): (a)
to (c). A Statement furnishing the 
requisite information is laid on the 
Table of the Sabha. [Placed in Lib
rary. See No. LT—892/77.1

(d) The prices of bulk drugs and 
formulations are regulated under th* 
Drug (Prices Control) Order, 1970 
and the maximum selling price are 
fixed according to certain norms which 
allow for a reasonable rate of return 
on eaoh item. It is also provided in 
the Drug (Prices Control) Order,
1970 that in case actual gross profit 
on formulations before tax for any 
particular year exceeds 15 per cent of 
the sales turnover, the excess has to 
be utilised with the prior approval 
of Government on certain specific r:ur- 
poses including R&D. The Committee 
on Di-ugs and Pharmaceutical Indus
try has made certain recommendations 
in regard to ceiling on profits with 
reference to the fixation of prices of 
bulk drugs and formulations for all 
drug manufacturing firms. These re
commendations are under considera
tion of Government and a decision is 
likely to be taken soon.
Prodaction of Life-savinf Antibiotics

5818. SHRI SHANKERSINGHJI 
VAGHELA:

SHRI PRADYUMAn  BAL:
Will the Minister of PETROLEUM, 

CHEMICALS AND FERTILIZERS be 
pleased to state;

(a) the extent to which the life
saving antibiotics are being produced 
in the country; ■

(b) the value and quantity of anti
biotics being imported;
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(c) whether there is any ptoposal 
to increase the indigenous production 
of life saving antibiotics; and

(d)' if so, the particulars thereof 
and whether it is proposed that Indial 
should attain self-sufflciency in ihe 
case of production of lile saving anti
biotics and if so, by when?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILI
ZERS (SHRI H. N. BAHUGUNA); (a)
A Statement (Annexure-I) indicating 
the name and quantity of important 
antibioties produced in the country 
during 1976-77 is la d̂ on the Table of 
the House. [Placed in Library. See 
No. LT—893/771.

(b) A Statement (Annexure-II) 
indicating the name, qurntity 
and value of important antibiotics im
ported during 197.')-76 is laid on the 
Table of the House. [Placed in Library. 
See No. LT—893/771.

(c) and (d). The degree of self
sufficiency in tlie field of antibiotic in
dustry is steadily increasing. Recently 
Government have approved the expan
sion schemes of tv/o public sector 
undertakings r:z. M/s. Indian 
Drugs and Pharmaceuticals Limited 
and M/s. H nd.istan Antibiotics Limi
ted for increasing their capacities in 
the manufacture of certain antibiotics 
like Penicillin, Tetracycline, Strepto
mycin Sulphate etc. and for certain 
new antibiotics like Cephaloridine, 
Gentamycin Sulphate etc. Certain 
schemes of Private Sector of drug in
dustry for the manufacture of anti
biotics have also been approved by the

Government. A statement Indicating 
the details of letters of intent/indus
trial licences granted to various drug 
manufacturing units for the manufac
ture of antibiotic bulk drugs during 
the last 2 years Is attached (Annexure- 
III).
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